pl TEM NO. 50 COURT NO. 12 SECTION Xl I A

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No(s).29306-
29307/ 2010

(From the judgenent and order dated 21/08/2009 in WA

No. 936/ 2006, RWAMP No. 2901/ 2008 of The HI GH COURT OF A. P AT
HYDERABAD)

SI NGARENI CCOLLI ERIES CO. LTD. Petitioner(s)
VERSUS
VEMUGANTI RAMAKRI SHAN RAO & ORS. Respondent ( s)

Date: 10/02/2012 These Petitions were called on for hearing today.

CORAM :

HON BLE MR JUSTICE T.S. THAKUR

HON BLE MRS. JUSTI CE GYAN SUDHA M SRA
For Petitioner(s) M. Ataf Ahned, Sr. Adv.

M. P. Parnmeswaran, Adv.

For Respondent (s) Sridhar Pot araj u, Adv.

D S Rao, Adv.

==

Ms. C. K. Sucharita , Adv

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Pl eadi ngs are conplete. Post for hearing on 24.4.2012, a
non- m scel | aneous day.
(N. K. GCEL) (VEENA KHERA)
Court Master Court Master



